DIVISION BENCH 0-202
COURT - II
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA
C.P. (1B)/756(KB)2020

CORAM: 1. HON'BLE MEMBER(J), SHRI ROHIT KAPOOR
2. HON’'BLE MEMBER(T), SHRI HARISH CHANDER SURI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 06™ MAY, 2022, 10:30 A.M

KRISHNAKRIPA ESTATE INDIA LTD.
'S

IN THE MATTER OF R. K. NIRMAN PVT. LTD.

UNDER SECTION IBC UNDER SEC 7

Counsel / Authorised Representative appeared physically/through video conference:

For IRP : Mr. Rajesh Upadhyay, Adv.
Mr. Sekh Abdul Salam, IRP

For FC : Mr. Shaunak Mitra, Adv.
Mr. Rajesh Upadhyay, Adv.

For CD : Mr. Subhro Kanti Roy Choudhury, Adv.
Mr. Pratip Mukherjee, Adv.
ORDER
1. Ld. Counsel for the IRP present. IRP is present in person. Ld. Counsel for the Financial
Creditor present. Ld. Counsel for the Corporate Debtor present.
2. 1A(IBC)/398(KB)2022
(a) 1A(IBC)/398(KB)2022 is not on Board today. On mentioning, this IA is taken on Board
today for consideration.
(b) This is an application filed by the IRP appointed in CP(IB)/756(KB)2020, which was
admitted on 11/03/2022, initiating CIRP against the Corporate Debtor, R. K. Nirman Pvt.
Ltd. IRP submits that public announcement has been made on 14/03/2022. However,
the matter has been settled between the Financial Creditor and the Corporate Debtor.
After receipt of Memorandum of Understanding, Form — FA has been filed.
(c) In view of the settlement between the parties, CP(IB)/756(KB)2020 is allowed to be
withdrawn and the CIRP initiated against the Corporate Debtor on 11/03/2022 is
recalled. Therefore, the Corporate Debtor, is hereby released from the rigor of the CIRP.

IRP is discharged from his duties. IRP is directed to hand over all documents in his




possession to the Board of Directors of the Company. It is submitted by the Ld. Counsel
appearing for the Financial Creditor that IRP’s fees and expenses has already been paid.
(d) Both IA and CP shall stand disposed of.

(e) File be consigned to the records.

Harish Chander Suri Rohit Kapoor
Member (Technical) Member (Judicial)

hb.



